| TEM NO 40 COURT NO. 7 SECTI ON X |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).28387/2008

(From the judgenent and order dated 26/ 09/ 2008 in CRP No.1015/2008

of The H GH COURT OF MADRAS)

MS V. V.M NERALS Petitioner(s)
VERSUS

M S TATA STEEL LI M TED & ORS. Respondent ( s)

(Wth appln(s) for exenption fromfiling OT. and permission to
pl ace addl. documents on record and with prayer for interimreli ef
and office report)

Date: 09/07/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE R M LODHA
HON BLE MR. JUSTICE ANIL R DAVE
For Petitioner(s) M. Raj esh Kumar, Adv.

M. CGopal Jain, Adv.
Ms. Nandini Gore, Adv. for
Ms Mani k Kar anj awal a, Adv.

For Respondent (s)

M. B.Balaji ,Adv
M. R P. Sharnma, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
A letter has been circul ated by t he advocat e- on-
record for the petitioner seeking adjournnent for four weeks
on the ground of personal difficulty of the arguing senior
counsel .
List the matter after four weeks.

(Par deep Kunar) (Renu Di wan)
Court Master Court Master



